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WRITTEN ANSWERS TO QUESTIONS 

[ Translation] 

Pollutton of Ganga 

•718. SHRI A.LP. VERMA: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) whether Government are aware of 
tons of coal powder being sprinkled by in-
dustrial units and engineeis at Gangotrf and 
Gomukh, the points from which Ganga origi· 
nates: 

(b) if so, the action taken against the 
units and engineers who indulge in pollution 
of Ganga: -

(c) whether there is any law providing 
for punishment of pers9ns found guilty Qf 
pollution in Ganga: and · 

(d) rt not, the steps contemplated to 
bring forward a legislation for this purpose? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI NILAMANI 
ROUTRAY): (a) No, Sir. 

(b) Does not arise. 

(c) Action cAn be taken against such 
persons under the Environment (Protection) 
Act 1986. the Water (Prevention and Control 
of Pollution) Act, 1974 and the Indian Penal 
Code. 1860. 

(d) Does not arise. 

{English} 
. - -

Literacy Amongst Women In Backward 
State a 

•120. SHRIMATI VASUNDHARA 
RAJE: WIH1he PRIME MINISTER be pleased 
to state: 

(a) the percentage of literate women in 
educationally backward States: 

(b) the extent of rise in the percentage 

of literate women during the last decade; and 

(c) the steps taken and contemplated to 
raise the percentage of women literacy? 

THE MINISTER Of STATE IN THE 
MINISTRY Of HIJMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) A Statement showing the liter-
acy rate of women in the tan educationally 
backward states, according to 1981 census 
is given below. · 

(b) The literacy data is collected through 
d~nnial census. The rate of female liter-
acy registered an increase from 18.69% in 
1971 to 24.82% in 1981. As the last census 
was held in 1981, the extent of rise in the 
percentage of literacy among women after 
1981 census will be known on the basis of 
census report of 1991. 

(c) Keeping in view the policy for re· 
moval of disparity in access to educational 
opportunity suffered by women, several 
strategies have been initiated recently to 
promote women·s education throught>ut the 
country with emphasis on women in rural 
and tribal areas. Some of these are as un· 
der:-

(i) Mahi/a Samal<hya: The basic 
thrust of this programme is to 
create a mechanism whereby 
woman are given an opportunity 
10 plan and monitor their own 
education and reach out to a new 
body of knowledge. It aims at 
involving women in the process 
of educ-ational planning at the 
village level and providing edu-
cation inputs like non-formal 
education· centres, training of 
village school teachers and-pro-
duction of educational rnateriaA. 
This project has been launched 
in 1 o districts, 3 each of Gujarat 
and Kamataka and 4 of Uttar 
Pradesh. 

(Ii) School Education: In the school 
education, measures taken for 
promoting. education of the girts 
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(t:) As far as Educational Programmes 
are concerned, during the 6th and 7th Five 
Year Plans, Central Govemment did have 
some sp,cial programmes in the education-
ally backward States. However. no special 
programmes were implemented in educa-
tiQnally backward distrids within a State. 
Government of Punjab has. however, inti-
mated that they provided the following spe-
cial programmes for Bhatinda:-

1. 

2. 

Upgradation of 20 Secondary 
Sctiools into Senior Secondary 
Schools. · 

Establishment of an in-service 
Training Centre to provide orien-
tation courses for · Secondary 
School teachers. 

3. Establishment of a Regional 
Centre of Educatign at Dam-dam a 
Sahib to provide facilities for 
Higher Education and Advanced 
Studies. 

4. Establishment of Engineering 
College in July, 1987. 

(d) According to the information re-
ceived from the Government of Punjab. the 
State Government have the following plans 
to remove educational backwardness:-

1. 

2. 

3 . 

Setting up of a District lnstitute of 
Education and Training for pre-
service and in-service training of 
teachers and for the functionar-
ies of Adult Education. 

Upgradation of more Secondary 
Schools to Senior Secondary 
level. 

Introduction of vocational trades 
in Senior ~ndary Schools. 

Construction of additional class-

rooms and Science laboratories. 

5. Supply of adequate number of 
books, Laboratory equipment 
and furniture to more schools. 

(e) Does not arise. 

Modification In Electronlca Polley 

"732. SHRI KALP NATH RAI: WHI the 
PRIME MINISTER be pleased to state: 

(a) whether the electronics policy is 
being tuned to meet the increasing needs of 
the electronics industry: and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF OEFENC-E (OR RAJA 
RAMANNA): (a) and (b). GovernmBnt policy 
in the field of electronics has been based on 
the objectives of promoting a strong self-
reliant indigenous base in- the electronic 
sector, encouraging technology development 
and upgradation and building up appropriate 
infrastructure and qualified manpower. Start-
ing with the Bhabha Committee Report in 
February. 1966 which underlined the impor-
tance of eledronic industry and the need to 
make India self-reliant in the field, the objec-
tives and the plan to realise them were 
concretised in the starting of the Department 
of Electronics and Electronics Commission 
in 1970-71 . In 1975, a perspective report on 
electronics in India was prepared. In this 
background the Electronic industry evolved 
and grew along with development which 
strengthened the R&D base in the country. 
There were important milestones in this 
process of evolution: 

1 ) 1981 Policy · on the electronic 
components. 

2) The Industrial Licensing Poficy 
for the colour TV sets of 1983. 
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State Govemment. The proposals for devel-
opment of technical education received from 
the States are considered by the All India 
Council for Technical Education on the basis 
of the recommendations of the Expert 
Committees constituted for the purpose. The 
proposals received from the Gove·rnment ot 
Orissa for introduction of additional courses 
in certain areas of engineering and technol-
ogy have been reconimAnded for approval 
by the All India Council for Technical Educa· 
tion. 

Technical Education Facllltle1 In Rural 
Areas 

7657. SHRI BALASAHEB VIKHE 
PATIL: Will the PRIME MINISTER be 
pleased to state: 

(a} whether Government have any 
scheme to expand technical educationa.l 
opportunities and to provide job-oriented 
courses for uplittment of rural areas in the 
country : 

on providing gainful employment and self· 
employment. The training given is compe-
tency-based and pays focus on actual needs 
of the rural areas and the availability of 
employment opportunities. The Plan alloca-
tion for the scheme for the first year of the 8th 
Plan i.e. 1990-91 is Rs.200.00 lakhs and the 
Non-Plan allocation is Rs.165.00 lakha. 

Development of ASLV-3 

7658. SHRI RAMESHWAR PRASAD: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the cost incurred for the develop-
ment of Augmented Satellite Launch Ve-
hicle-3; 

(b) whether it is fully indigenous; 

(C) if not. the details of country-wise 
particulars of technical and other assistance: 
and 

(d) the details of its launching sched-
(b) if so, the details thereof and the time ule? 

by which the scheme is to be implemented; 
and 

(c) provision made in this regard in 
Eighth Five Year Plan? · 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA}: (a) to (c). There is a scheme of 
Community Polytechnic under which identi-
fied poly1echnics are selected as focal points 
to provide need based training and to pro· 
mote ~nsfer of technology to rural areas. 
The scheme provides for establishment of 
extension centres in the far-flung rural areas 
to offer skill training to the rural people righ1 
at their door steps. in addition to givfng 
formal training in the campuses of the poly-
technics. The main emphasis of training is 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) The sanctioned cost of 
development of the third and fourth develop-
mentalflights of Augmented Satellite Launch 
Vahicle(ASLV-03andASLV-D4)isRs.17.98 
crores. 

(b) ASL Vis fully indigenous. No foreign 
assistance in involved. Hqwever. a few of the 
electronic components/materials which are 
not produced in the country are imported. 

(c) Does not arise as ASLV is totally 
indigenous. · · 

(d) The launch of the third developmen-
tal flight of ASL V-3{D3) is schedufes for first 
haff on 1991. 
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Pending ea ... Before C.A.T. Bench of 
Bombey 

7659. SHRI VASANT SATHE: Will the 
PRIME MINISTER be pleased to state: 

(a) the number of cases received dis-
posed of and pending during the last one 
year by the Central Administrative Tribunal 
bench.at Bombay: · 

(b) the steps taken for clearance of 
pending cases; 

(c) whether Government have rece,ved 
representations for setting up benches of 
Central Administrative Tribunal at Nagpur. 
Aurangabad and other places in Maharash-
tra: and 

(d) if so, the details thereof and the 
action taken/proposed to be taken ihPrAon? 

THE PRIME MINISTER (SHAI VISH· 
WANATH PRATAP SINGH) : (a) 1075 fresh 
applications (excluding miscellaneous peti· 
tions) were filed in the New Bombay Bench 
of the Central Administrative Tribunal (CAT) 
and 679 applications were disposed of dur -
ing the year ending 31-3-1990. 2439 cases 
are pending in the New Bombay Bench as on 
31·3·90. 

(b) Action hacs already been initiated to 
fill up the existing vacancies of one Vice 
Chairman and one Member (Judicial) in the 
New Bombay Bench of CAT. 

(c) and (d). Yes. Sir. The New Bombay 
bench of the CAT holds circuit sittings at 
Aurangabad and Nagpur in Maharash1ra 
where-benches of the-High Courts of Bom-
bay are located. Regular benches of CAT 
are set up at places where work~load and 
administrative requir.ment justi&y. 

Flnancllll Aulatance to Volunt1ry 
Voa.,th Organlutlona 

7660. SHRIM.M. PALLAM RAJU: Will 
the PRIME MINISTER be pleased to state: 

(a) the number of Voluntary Youth 
Organisations that are existing in the coun-
try; 

(b) the criteria laid down for eligibility for 
Central Financial assistance: and 

(c) the financial assistance given to 
Voluntary Youth Organisations during the 
last three years, Year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) A directory of Youth organisa-
tions published in 1981 has listed total number 
of approximately 547 Youth Organisations in 
the country. · · 

(b) The criteria laid down for eligibility of 
Voluntary Organisations to avail Central 
Financial assistance are as under:-

(i) The Voluntary Organisations 
should be Registered under the 
Societies Registration Act, 1860 
or any corresponding State Act 
or a · Public Trust established 
under any law for the time being 
in force However, the VolL.ntary 
Agencies which are not legal 
entities may be considered for 
assistance provided the Collec-
tor Deputy Commissioner certi-
fies the bonafides of such or-
ganisations. 

(ii) It should be in a position to se-
cure the involvement of knowl-
edgeable persons for furtherance 
of fts programmes; 
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certain categories of staff of Education: 
Department of Pondicherry Administration; 

(b) if so, whether the Pondicherry 
Administration have furnished the relevant 
information; 

(c) whether Government have issued 
orders for the removal of the said anomalies: 
and 

(d) if so. the details therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) and (b). A team of officers 
visited Pondicherry in September, 1989 (not 
in Oct. '89 as mentioned in the question) to 
discuss pay anomalies of certain categories 
of staff. during which relevant data and infor-
mation were collected. Subsequently, some 
more clarifications/ information were sought 
from them on 5.2.90 which have been re-
ceived on 24.4.90. 

(c) Not yet, Sir. 

(d) Does not arise. 

ReNarch Institute at Tlrumata for 
promoting S.nakrlt Language 

. . -

7665. SHRIMATI J JAMUNA: Will the 
PRIME MINISTER be pleased to state· 

(a) whether Government are consider-
ing to set up a research Institute at Tirumala 
for promoting Sanskrit Language in the 
country: 

(b) if so. the details thereof; and 

(c) whether Tirumala-Tirupathi Devast-
hanams offered to extend any financial 
assistance for this purpose: if so, the details 
thereof? 

THE MINISTER OF STA TE IN THE 
MtNISTRV OF HUMAN RESOURCE DE· 
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) to (er There is no proposal to 
set up a research Institute at Tirumala for 
promoting Sanskrit language. However, the 
Kendriya · Sanskrit Vidyapeetha and given 
the status of deemed university. Govern-
ment do not have any information on whether 
Tirumala-Tirupathi Devasthanam has offered 
to extend any financial assistance for setting 
up a research Institute. 

Export of Dornler-228 Aircraft by HAL 

7666. SHRIJANARDHANA POOJARY: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether HAL has receiv£td orders 
from abroad for export of Oornier-228 air-
craft: 

(b) if so. the names of the countries 
which have shown interest in buying the 
aircraft; 

(c) the estimated value of exports: and 

(d) the steps Government are taking to 
boost the export of Dornier-228 aircraft? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DA. RAJA 
RAMANNA): (a) to (c). HAL have received 
an order from Mauritius for the supply of one 
Oornier-228 aircraft. The value of this export 
order would be Rs.10crorasapproximatety. 
Algeria, Bangladesh and Nepal are the other 
countries. who have shown interest for the 
purchase of this aircraft. 

(d) Export of Oornier-228 aircraft is 
encouraged and pursued by the Govern-
ment and HAL through participation in inter-
national exhibitions. ·sates promotion visits, 
publicity and contacts with interested cus· 
tomers. 
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(a) whether Civilians are also working in 
Military engineering Service; 

(b) if so. the details of their service 
conditions; 

(c) whether separate service rules are 
applicable to defence and civilian employ-
ees working on the same post in M.E.S.: 

(d) if so: whether any memorandum from 
representatives of civilian employees has 
been received in this regard; and 

(e) if so, the action being taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DA. RAJA 
RAMANNA): (a) Yes, Sir. 

(b) The civilian employees working in the 
MES are governed by Civil Service Regula-
tions. 

(c) Yes, Sir. 

(d) and (e) . Representations have been 
received from certain MES employees As-
sociations highlighting inter-alia. issues 
regarding postings and transfers. Cadre 
Review. revision of pay scales of clerical 
cadre, relief in income tax. provision of better 
medical facilities etc. These would be looked 
into with reference to extent orderslinstruc~ 
tions. 

[English) 

Appointment to the Poat of Sr. Ac· 
counts Offta.r In Kendrlya Vldyalaya 

Sengathan 

7693. SHRI RAMASHRAY PRASAD 
StNGH: Will the PRIME MINISTER be 
pleased to state: 

(a) whether rules of promotion to a single 
select10n post prescribe that five persons 

from the fMder post ehoutd be conaider9d; 

(b) whether it is also provided that where 
there is a single post in a feeder cadre, 
composite method of selection is adopted in 
which both departmental and non-depart-
mental candidates are considered by a single 
committee for appointment in a selection 
post; and 

(c) if so, the reasons for not adopting the 
said procedure In the case of appointment to 
the posts of Senior Accounts Officer and 
Senior Audit Officers in the Kendriya 
Vidyalaya Sangathan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VELOPMENT (SHRI CHIMANBHAI MEHTA) 
(a) Aocourding to Government of India in-
structions. the lield of choice in the feeder 
cadre is to be restricted to five eligible per-
sons for filling up one vacancy by promotion. 

(b) Such·a provision exists en tlie guide-
lines issued by the Government of India. 

(c) The guidelines of the Government of 
India on composite method of selection are 
not relevant to the common Recruitment 
Rules for the posts of Senior Accounts Off 1-
cer and Senior Audit Officer in the Kendriya 
Vidyalaya Sangathan. The posts of Senior 
Accounts Officer and Senior Audit Officer in 
the Sangathan have been tmecli by promo-
tion Accounts Officer/Audit Officer/Accounts 
-cum-Inspecting Officer, in accordance with 
the method laid down in the recruitment 
Rules. 

Pay Scale of Yoga THchera 

7694. SHRI RAJ MANGAL MISHRA: 
WiH the PRIME MINISTER be pleased to 
state: 

(a) whether there is any difference in the 
pay ac:atea of Yoga teachers working in 
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rent policy relating to land ceil-
ing and land-laws. 

Propoul to Mt up Atomic Power Plant 
In Blhar 

7698. SHRI DHARMESH PRASAD 
VARMA:· Will the PRIME MINISTER be 
pleased to state: 

(a) whether there is a proposal to Ht up 
atom·ic power plant in the dfstrict of West 
Champaran, Bihar: 

(b) if SQ, the details thereof and when it 
would be set up; and 

(c) if not, the reasons therefor and 
whether Government propose to provide a 
substitute power generating unit in West 
Champaran District? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DA. RAJA 
RAMAN NA): (a) At present there is no plan 
to set up a nuclear power plant in West 
Champaran Distr_ict of Bihar. 

(b) Does not arise. 

(c) Due to the availability of coal re-
serves in Eastern Electricity Region of which 
Bihar is a part, the priority for setting up of 
nuclear power plants is relatively lower. 

In so far as setting up of any power 
generating unit is concerned, information is 
being ascertained from the Ministry of En-
ergy (Department of Power) and Will be laid 
on the Table of the House. 

[ Translation] 

AehablHtatlon of Ex·MrVicemen of 
Mlhllraahtra 

7699. SHRI HARi SHANl<AR MAHALE: 
WiU the PRIME MINISTER be pleased to 
state: 

(•) the district-wiH number of ex-Mrv-
icemen yet to be retlabilltated in Maharash-
tra; 

(b) the steps being taken for their reha-
bilitation; and 

(c) the time by which aH are likely to be 
rehabilitated? 

THE MINISTER OF STATE IN THE 
MINISTRY .QF DEFENCE (DR. RAJA 
RAMANNA): (a) On the basis of the "Live 
Registers" maintained by the Zita Sainik 
Boards, the district-wise number of ex-serv-
icemen in the State of Maharashtra yet to be 
rehabilitated as on January 1990 by way of 
re-employment is given in the statement 
below. 

(b) The Central Government has pro-
vided reservation of 10% and 20% for Group 
·c· and Group 'D' posts respectively. the 
reservation for ·Group 'C' and Group '0' 
posts in Central Public Sector Undertakings 
including Nationalised Banks is 14 112% and 
24 112% respectively. The reservation can 
be carried forward for one year in respect of 
unutilised reserved vacancies. Ministries/ 
Departments with larger employment poten-
tial have been requested to undertake spe-
cial drives for recruitment of ex-servicemen, 
including pooling of vacancies and giving 
advance intimation of the vacancies. · 

In addition, the State Govemment of 
Maharashtra have provided a reservation of 
15% each in Group ·c· and Group 'O' posts 
under the State Government. 

Apart from the reservation provided by 
the Central and State Governments the 
schemes 1or·. self-employment such • 
SEMFEX-1 and SEMFEX-11 are also in op-
eration in the State of Maharashtra. 

(c)-While all efforts are mllde to provide 
maximum employment opportunities and 
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(b) If so, the reasons therefor; and 

(c) whether this decision is likely to 
affect the export of electronic goods if so, the 
details therefor? · 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) to (c). Production of Ii· 
censed units, including those in the electron-
ics sector, is governed by the Industries 
(Development & Regulation) Act 1951. The 
Act provides for exceeding of the licensed 
capacity by 25%. In addition. the licensed 
units can get their capacity enhanced under 
the Scheme of Re-endorsement. 

As part of general industrial licensing 
policy. Government has permitted Regis-
tered/Licensed industrial undertakings- to 
produce in excess of licensed or registered 
capacity provided such additional produc-
tion is exported. In addition, to step-up ex-
ports, Government has also extended the 
facility of one-time permission to all indus-
trial undertakings for manufacture separate 
industrial licence. 

[English) 

Increase In Pay Scales of Indian lnatl-
tut• of Management 

7715. SHAI t<. AAMAMURTHY: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the professors and teach-
ers of Indian Institute of Management have 
been given incraased pay scales recently; 

(b) if so, whether Government propose 
to extend these pay scales to other institu-
tk>ns of national importance such as Re-
gional Engineering Colleges, medical insti-
tutions, Council of Scientific Industrial Re-
search and Universities etc.: and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBAAI 
MEHTA): (a) and (b). Govemment have 
racently issued orders on 19.4.1990 revising 
the pay scaJes of 1-achet's ln HTs which are 
also applicable to the teachers of IIMs, NI-
TIE, Bombay and IISc., Bangalore. There is 
no proposaJ unde~ a>nsideration to extend 
these to Regional Engineering Colleges, 
medical institutions, Council of Scientific 
Industrial Research and Universities etc. 

(c) Does not arise. 

ScMmea for the 0.Yelopment of 
S.n8krlt Language 

7716. SHRI VASANT SA THE: Will the 
PRIME MINISTER be pleased to state: 

(a) the details of the schemes formu-
lated by the Government for development/ 
propagation of Sanskrit language in various 
states including thB financial assistance 
available and provided during the last three 
years, state-wise; 

(b) whether the educational institutions 
in Maharashtra engaged in propagation of 
Sanskrit language have sought financial 
assistance from the Government and the 
action taken thereon: and If so, the details 
thereof: 

(c) whether it is propos*' to Mt up 
Sanskrit University in Mahlr-"'ta: end 

(d) If so, thadetallofp,apouls and the 
action taken thereon? 

THE MINISTER OF STA TE IN THE 
MINISTRY Of HUMAN RESOURCE DE-
VELOPMENT (SHRI • CHIMANBHAI 
MEHTA): (a) The Government of fndia have 
formulated various schemes for the devel-
opment and propagation of Sanskrit lan-
guage. Under the · Central Plan Scheme 
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[ T111n8latlon) 

Language• be4ng Taught at Poat 
Oradu.teL.nel 

7729. SHRI BHOGENDRA JHA: wur 
the PRIME MINISTER be pleased to state 
the names of languages other than thole 
inctuded in the Eighth Schedule of the con-
stitution which are taught at post-graduate 
i.v,1 and which are used as the medium of 
examination of Sta1e Public Service Com-
mission and are approved by Sahitya Aka· 
dami and whic~ news are broadcastllelecast 
on the official media? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): According to the information fur-
nished by the university Grants Commis-
sion, the following languages, other than 
those included in the 9th Schedule of the 
Constitution, are taught at post-graduate 
level: 

1. Ardhmagadhi 

2. Khasi 

3. Maithili 

4. Manipuri 

s. Pali 

6. Prakrit 

7. Rajasthani 

8. English 

9. Arabic 

10. Chinese 

11. French 

12. German 

13. Japanese 

14. Persian 

15. Russian 

16. Spanish 

17. Nepali 

18. Portugese 

According to the information furnished 
by Sahitya Akademi. the Akademi has rec-
ognizedihefollowing languages, not included 
in the 8th Schedule: in which the Akademi's 
programmes are implemented: 

1. Dogri 

2. English 

3. Konkani 

4. Maithili 

5. Manipuri 

6. Nepali 

7. Rajasthani 

According to the information furnished 
by Ministry of Information & Broadcaa1ing, 
English is the only language not included in 
the 8th Scheduled in which Doordarshan 
tetecasts news. List of languages other than 
those included in the 8th Schedule, in which 
AU India Radio broadcasts news Is given In 
the sta1ement below. 

Information regarding the languages in 
which examiNltions of State Public Servic1t 
Commluions are conducted Is not avaHable 
wtth the Department. 
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S.No. 

1 2 

42. Chal(hesang 

43. Ao 

44. Angani 

45. Nagameso 

46. Ladaki 

47. Nicobarese 

48. Garo 

49. Jaintia 

50. Khasi 

51. Dlmasa 

52. English 

[English] 

Central Schem• for Low Coat Primary 
School Bulldlnga -

7730. SHRIMATI VASUNOHARA 
RAJE: Will the PRIME MINISTER be pleased 
to state: 

(a) whether Union Government had 
been providing assistance to states for build-
ing low cost primary school buildings in the 
backward areas under some central 
schemes; 

(b) If so. the details thereof: 

(c) whether the scheme was launched 
,n Rajasthan also: 

(d) if so, the approximate number of low 
cost primary IChoot buHdingl built in bllck· 
ward areas of Rajaathan in Seventh Plan? 

(e) whether Government propose to 
continue the scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY .OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) to (e). Construction cf school 
buildings Is the responsibility of the State 
Governments and is taken up by them ac· 
cording to the availability of reaoun:es. There 
is no Central Government Scheme for con-
struction of low cost primary school build· 
1ngs. However, the Ninth Finance Commis· 
sion has made an award for construction of 
primary schools building, In 1989-90. Stat• 
Governments have alao utilised funds N'k:· 
tioned under NREP)RLEGP/JRV ·for ··h~ 
purpose. 

In Rajasthan, ,- large programme for 
construction of primary achool building, has 
been taken up. According to tha lnformlltlon 
supplied by the State Government, to far 
during the period 1987-88 to 1989-90, 5991 
primary school dassrooms have been built. 

[ Translation] 

Expenditure on Probes Into Bofora Qun 
. Ind SUbmlrlnt DNII 

n31. SHRI JANAROAN TIWARI: Will 
the PRIME MINISTER be pleased to state: 

(a) the expenditure incurred by Govem· 
ment so far on the lnvestigatJon1 conducted 
into the alleged pay-offs -In the Bofors-gun 
deal and HOW Submarine deal 1epar .. ely; 
and 

(b) whether Government propoee to 
recover this amount from the manufacturers 
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(c) whether any memorandum hasbeeh 
received from the empk>yees working in 
C.S.O. canteens in U.P.; · 

(d) if so, the facis in this regard; and 

(e) the action being taken thereon? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF DEFENCE (OR. RAJA 
RAMANNA): (a) No, Sir. Although the Can-
teen Stores Department (CSO) is a Govern-
mer,t Department under the administrative 
jurisdiction of the Defence Ministry. it does 
not manage any "Canteens". The CSD is 
engaged in the supply of consumer goods to 
t~e "Unit-Run-Canteens" of Military forma-
tions. The "Canteens", that is, the "Unit-Run-
Canteens", are entirely non-Government 
organisations set up and managed by the 
Mifitary formations themselves. 

(b} to (e). In view of the reply to (a} 
above, the terms and conditions of employ~ 
ment of personnel by the "unit-Run-Can-
teens" is a matter entirely between the 
employees and the ·canteens". 

Namfl of Region Stat& 

1 2 

Pr....-vatlon of ElepMnta 

n48. SHRI SANTOSH KUMAR 
GANGWAR: 

SHRI SRIKANTHA DATTA 
NARASIMHA - RAJA 
WADIYAR: 

SHRI Y.S. RAJA SEKHAR 
REDDY 

Will the Mlniitir of ENVIRONMENT 
ANO FORESTS be pleased to state: 

(a) the number of elephants In the 
country. state-wise; 

(b} the steps being taken by the Gov-
ernment for preservation and multiplication 
of the elephants; 

(c) whether any incidents of poaching of 
elephants have been brought to the notice of 
the Government in the last three years; 

(d) tt so, details thereof, State-wise; and 
(e) the action taken against guilty per-

sons in this regard? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI NILAMANI 
ROUTRAY): (a) Estimated number of ·ele-
phants reported by different states is as 
shown below:- · 

Estimated Population 

3 

South em Tamil Nadu, Kerala, Karnataka and 
Andhra Pradesh 

5700 1o 7000 

Eastem 

North East 

North East 

Bihar. Orissa and Madhya Pradesh 

Mizoram, Ass8!f1, Arunachal Pradesh, 
Nagaland, Tripura, Meghalaya and 
West Bengal 

Uttar Pradesh 

2300 to 2400 

7000 to 7400 

100 

15,700 to 17~ 
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THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (OR. RAJA 
RAMANNA): (a) and (b). We are not aware 
of any judgement delivered by the Supreme 
Court on 17.12.82 wide Writ Petition No. 
5339-41 of 1980 regarding pension of Air 
Force personnel. However. a judgement was 
delivered by the Supreme Court on 17. 12. 82 
vide Writ Petition No. 5939-41 of 1980 filed 
by D.S. Nakara and others. The Supreme 
Court in this judgement had decreed that the 
liberalised pension scheme introduced by 
the Government for calculation of pension of 
the Government employees retiring on or 
after 31.3. 79, should he ·made applicable to 
all those who retired prior to the above date 
and no arrears for the past period should be 
paid: This judgement in the case of Armed 
Forces Pensioners was implemented vide 
orders issued by the Ministry of Defence on 
22.11.83 and 3:12.83. 

Netlonal Bear Park In Gujarat 

7750. SHRI CHANDUBHAI 
OESHMUKH: Will the Minister of ENVI-
RONMENT AND FORESTS be pleased to 
state: 

(a) whether Government have taken a 
decision to develop a national bear park in 
Adivasi areas of Broach district in Gujarat; 

(b) if so, the details of the plan chalked 
out by Government for the rehabilitation of 
the Adivasis displaced therefrom; 

(c) whether Adivasis have opposed this 
plan; and 

(d) if so, the reaction of Government in 
this regard? 

THE MINISTER OF ENVIRONMENT 
ANO FORESTS (SHRI NILAMANI 
ROUTRAY): (a) to (d). The Government of 
Gujarat have informed that there is no pro-
posal to develop a National Bear Park in 

Bharach district. However, the ~vemment 
of Gujarat had estabflshed the Shootpanes-
war Wildllf e Sanduary in Bharuch district in 
1987 with an area of 448.18 sq. Kms. This 
includes 150.87 sq. Kms., of area of the 
erstwhile Ohumkhal Sloth Bear Sanctuary 
established in 1982. The State Government 
does not intend to translocate any settle-
ment inside the sanctuary. The Adivasis 
Hving In the sanctuary area have filed a 
special civil appeal on 8.1.1990 in the Gujarat 
High Court requesting that they should not 
be displaced. The State Government how-
ever, has oo plans for displacing these Adi-
vasis. 

[Engfish] 

UGC Grants to Garhwal Unlv•atty 

7751. SHRIC.M. NEGI: WillthePRIME 
MINISTER be pleased fo state: 

(a) the grant-in-aid given to the Garhwal 
University by the UGC during the las~ three 
years, yearwise; 

(b) whether Government are consider-
ing to raise the amount of grant being given 
to this University; · 

(c) if so, the details thereof; 

(d) whether Government propose to 
accord Central status to this University; and 

(e) if so, the steps being taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) According to the information 
furnished by the University Grants Commis-
sion. the grants given to Garhwal University 
by the U.G.C. fo·, general development and 
for apeclal achenies during the last three 
years are u follows: 
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C.eualtlH during Sl.chen OpenltloM 

nse. SHRI MORESHWAR SAVE: Wifl 
the PRIME MINISTER be pleased to state: 

(a) the total number of army personnel 
kHledldieabled in·the Siachen Operation; 

(b) whether the famllin of the disabled 
have since been rehabilitated; and 

(c) if so, the details thereof; and 

(d) if not. the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) to (d). It is not possible to 
disclose this information in the interest of 
national security. 

Development of Indian Languages 

7759. SHRI ANAOI CHARAN DAS: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government continue 
to assist the development of modern Indian 
languages; 

(b) if so, the details thereof; 

(c) the Government institutions which 
are rendering research. training, correspon-
dence courses and training programmes 
besides providing academic support to the 
Government and 

(d) detailed achievements during the 
last three years? 

THE MINISTER Of STA TE IN THE 
MINISTRY OF -HOMAN RESOlTRCE ·oe-: 
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) to (d). The development and 
promotion of modern Indian langt#agH is 
primarily the concern of the State Govern· 

ments. However, the Government of India 
haw been implementing a number of pro-
grammes for promotion of modern Indian 
languages Including Hindi, directly and 
through the institutions set up b>f it. Some of 
the Important programmes Implemented by 
th• Government during the last thr• years 
are: 

i) Financial a11istance to voluntary 
organlsattons as·well as individu-
als for bringing out publications in 
Indian languages. 

ii) Financial assistance to voluntary 
organisations for promotional 
activities in various modem . In-
dian languages. Over 170 organi-
sations have been given assis-
tance. -

iii) Distribution of books in Indian 
languages to libraries and educa-
tional institutions (free of cost). 

iv) Financial assistance to 15 States 
and 4 universities for preparation 
and production of university level 
text-books in Indian languages. 

v) Financial assistance to Govern· 
ments of non-Hindi speaking 
States/Union Territories · for ap-
pointment of Hindi teachers In 
schools at primary to higher-sec-
ondary levels under the centraqy 
sponsored scheme of appointment 
of Hindi teachers in non-Hindi 
speaking States: 3,066 Hindi 
teachers were appointed under 
this scheme during the last three 
years. 

vi) Financial assistance to Govern-
ments on non-Hindi speaking 
States/Union Territories and vo~ 
untaryorganisations for establish· 
ment · of -Hindi teacher training 













259 Wrltt•n Answ91'S MAY 7, 1990 Wr#ten Answrs 260 

(NCERT) has. since 1986, been involved in 5.CRPF Public School. 
a massive revision of text books based upon Sector XIV. Rohini, 
the national curricular framework and the Oelhi· 110085. 
revised ayflabi developed by them. This 
revision has entailed the printing of a very 6. PresentationConvent Senior 
large number of new text·books. · There has Secondary School, 
been a delay in making some of the text S.P. Mukherji Marg, 
books available in time for the academic Delhi-110006. 
session 1990-91 in the Union Terr~ory of 
Delhi. According to the information furnished 7. Delhi Public School, 
by NCERT. all the text books will be avail· Sector XII. R.K. Puram, 
able by the middle of June, 1990. New Delhi-110022. 

(c) to (f). NCERT has been entertaining 8. Bhartiya Vidya Bhavan's 
orders from schools in Delhi for supply of text Mehta Vidyalaya, 
books directly to them. The names of the Mehta Sadan, 
schools/institutions which placed orders di· Kasturba Gandhi Marg, 
rectly with the NCERT are g iven in the State· New Delhi. 
ment below. According to NCERT no spe-
cific complaints regarding non-availability of 9. Government Boys 
text books which have been released and Secondary School, 
supplied directly to these schools by the No. 2, Roshanarc! Road, 
NCERT, have been received. Delhi-7. 

(g) and (h). The NCERT arranges for 10. Guru Har-Krishan Public School, 
the pr1nting of adequate number of co.pies of P.O. Box 9039, 
text books to meet the demand of schools Shahdara, 
affiliated to the Central Board of Secondary Delhi-110032. 
Education. 

STATEMENT 11. Rukmani Devi Jaipuria 
Public School, 

1. Sardar Patel V1dyalaya, 23 Rajpur Road, 
Lodi Estate, Road No. 3, Civil lines, 
New Delhi. Delhi· 11 ()()54. 

2. The Army Public School. 12. Apeejay School, 
Ridge Road, Dhaula Kuan, Sheikh ·sarai, 
New Delhi-110010. Panch Sheel Park, 

New Delhl-110017. 
3. The Mother's International School, 

Sri Aurobindo Ashram, 13. Manava Bharati India 
Sn Aurobindo Marg, lntemational School, 
New Delhi. Panchsheel Park (South,. 

New Delhi-110017. 
4. Happy School, 

Darya Ganj Road, 14. Laxman Pubic School, 
Padam Chand Marg, Haux Kha Enclave, . 
New Delhi-110002. New 0.fhi-110016. 
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36. 

37. 

38. 

39. 

40. 

41. 

42. 

43. 

St. Mark's Senior Secondary 
Public School, 
Janakpurt Marg, 
Janakpuri, 
New Delhi -110058. 

The Union Academy Senior 
Secondary School, 
Academy ·lane. 
Raja Bazar, 
New Delhi· 110001. 

St. Xavier's School , 
4, Raj Niwas Marg, 
Oelhi-110054. 

J.0 . Tytler School, 
Behind A-Block, 
New Rajmder Nagar; 
New Delhi -110050. 

Chambndge Foundation Senior 
Secondary School, 
Rajouri Garden Extension, 
New Oelhi-110027. 

St. Thomas' School. 
Mandir Marg, 
New Oelh1-f10001 . 

Nagar Palika Girls Senior 
Secondary School, 
Gole Market, 
New Delhi· 11 0001 . 

Sh. S.N. Sidheshwar Adarsh 
Bal Vidyalaya, 
Gurdwara Road, 
Gurgaon (Haryana) 

44. O.T.E.A. Senior 
Seco.ndary School. 
Lodhi Estate, 

45. 

New Delhi-110003. 

Doon Public Schoof, 
Paschim Vihar, 
New Oelhi-110063. 

46. Sawan Public School, 
Chhattarpur Road, 
New O.lhi· 110030. 

47. Col. Satsangi's Klran Memorial, 
Aipeccs Educational Complex. 
Prem Kiran Kunj, 
Satbari, Mehrauli, 
New Oelhi-110030. 

48. Upras Vidyalaya, 
Vasant Marg, · 
Vasant Vihar, 
New Oelhi-110057. 

[English] 

Environffl4trltal Awaraneu Programme• 
In Punjab 

7769. SHAI KAMAL CHAUDHRY: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether the Government have given 
financial assistance to Punjab for imple· 
menting programmes pertaining to promo-
tion of clean ·environment; 

(b) whether such centrally sponsored 
general Environmental Awareness Promo-
tion Programme has been launched in 
Punjab: · 

(c) if so, the financial assistance given 
to Punjab for implementing these · pro-
grammes in the last three years; and 
. . 

(d) the details of the work done in 
eunjab under this programme? 

-THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHAI NILAMANI 
ROUTRAY): (a) and (b). Yes, Sir. 

(c) f'eruincial assistance provided to 
various o,gantntions in Punjab for imple· 
menting these p,ogrammes during the last 
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(Translation) 

Performance of THiii Nedu Economy 

ne.t. SHRI M. ARUNACHALAM: Wiii 
the PRIME MINISTER be pleased to state: 

(a) whether Union Government have 
received any proposal from the-Government 
of Tamil Nadu based on the study made bv 
the Madras Institute of Development Studies 
(MIDS) about performance of economy in 
Tamil Nadu; 

(b) if so, the details of the proposals; 
and 

(c) the reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING ANO MINISTER 
OF STATE IN THE MINISTRY OF PAO· 
GRAMME IMPLEMENTATION (SHAI 
BHAGEY GOBAROHAN): (a) Government 
of Tamil Nadu have not formulated any 
schemes arising out of this study nor has it 
approached the Government of India for 
assistance on that account. 

(b) and (c). Do not arise. 

Who Report on PoHutlon In Delhl 

7785. SHRI MAOHAVRAO SCINDIA: 
SHRI OILIP SINGH JU OEO: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether a detailed report on air and 
water pollution in Delhi was prepared by the 
World Health Organisation last year: 

(b) if SO, the main observatio'lS and 
recommendations made therein ; and 

(c) the steps takan ID implement the 
same? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI NILAMANI 
ROUTRAY): (a) Yes, Sir. 

(b) A statement Is given below. 

(c) The report was di,cussed by the 
Environmental Protection Council under the 
Chairmanship of Lt. Governor, Delhi ~d 
Delhi Administration have accepted its rec-
ommendations. The Lt. Governor, Delhi has 
constituted three High-Powered Follow Up 
Action Groups under the Chairmanship of 
Commissioner of Industries, Commissioner 
(M.C.O.) and Deputy Commissioner (Water) 
to review the progress of the implementation 
of the recommendations. 

STATEMENT 

The main observations and reoommen-
dations made in the W.H.0. Report on pollu· 
tion in Delhi include the following :-

I. OBSERVATIONS: 

1. · Resic»ntiaf. There are five dis-
tric1 types of residential areas, 
namely, walled city, New Delhi, 
newty developed colonies, indus· 
trial areas and slums. 

2. Water Supply: Tpough the water 
quality produced at the treatment 
plants meets the ct.sired quality 
the storage and distrbution sys-
tems are lnad4tquate and unsafe 
resulting in contamination of 
water. 

3. s .... ~ Ontv 75 per cent 
population is served by the MW· 
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erage system and 40% of the 
total Hwage generated has in· 
creased from 835 MLO to 1386 
MLD but the treatment facility is 
inadequate. 

4. Solid Wastes: The quantity of 
refuge generated in Delhi is 2400 
tonnes per day. Environmental 
pollution from the solid waste is 
caused due to insanitary condi· 
tions at collection points, inade-
quate removal equipments and 
improper disposal at dumping 
sites. 

5. Slums and unauthorised settle-
ments: Slums and unauthorised 
settlements have a population of 
5 million people who do not have 
private bath rooms or latrines. 
They have to depend on a few 
communal faci lities or use open 
spaces for defication. The serv-
icing of old latrines in may parts 
of old city is adding to the envi-
ronmentat problems. 

6. lndustriaf. There are 60,000-
70,000 small scale industries with 
cramped, poorly lighted, ill-venti-
lated space and with atmosphere 
full of dust, gas, vapours and 
fumes. Lack of scientific infor-
mation. use of child labour. ab· 
sence of regulatory control and 
poor house keeping are creating 
environmental problems. 

7. Transponation: At present the 
growth rate of motor vehicles is 
15,000permonth. the number of 
diesel locomotives which ~r-
ate on the Railways in and from 
Delhi has increased and steam 
locomotives have t,e.en reduced. 
Air traffic has afso considerat>tv 
increased. The air pollution load 

is 620 tonnes poUutants every 
day In the city. 

II. RECOMMENDATIONS: 

1. Drinking water supply and sew-
Mags: -

1 .1 Develop an action plan for 
improvement of drinking 
water supply and sewe;-
age system In the city. 

1.2 Ahigh-powercommitteebe 
constituted for arranging 
additional supply of raw 
water and for exchanging 
sewage effluent for raw 
water. 

1 .3 Proposals should be sub-
mitted to the Government 
of India in ,he Ministry of 
Urban Development, Min-
istry of Finance and Plan-
ning Commission for fi-
nancing the long-term 
measures. 

1.4 The work in the Jhuggi 
Jhoprilslums and unauthor-
ised colonies should be 
coordinated by the DOA 
under Commissioner 
(Slums) and plans for WOik 
be prepared by Delhi Wa-
ter Supply and Sewe-age 
Oispout Undertaking and 
M.C.D. taking help from 
NGOs. The- Municipal 
Health Officer should be 
responsible for water qual-
ity, proper collection of 
garbage, sullage and sani· 
tation In general. 

2. Conservancy and S.nltation: 

2.1 Full responsib~ity for ae-
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held for educating and generat-
ing eecurity consciousness 
amongst Defence employees. 

- -

(iff) Surprise security ched<s are 
carried out as per requirements. 

(iv) Entry into the o.tence 
Headquarters Security Zone which is 
restricted has been further tightened by 
making it more need based. 

Schoota In Delhl 

n9o. SHRI K.S. RAO: Will the PRIME 
MINISTER be pleased to state: 

(a) the break-up of schools being run in 

SI. No. Brealc-up of schools 

1 2 

1. Delhi Administration 

1. Middle &ehools 

2. Secondary Schools 

3. Senior Secondary schoots 

2. Municipal Corporation of Delhi 

1. Primary schools 

the Union t«ri&ory of Delhi by the Dethi 
Adminilltration, Munictpaf Corporation of 
Delhi and tM New Delhi.Municlpat Commit-
tee: and 

(b) the totaf outlay approved for the 
current financial year for these schools? 

THE MINISTER OF STA TE IN THE 
MINJSTRY OF Hl,JMAN Rl:$0URce [)E-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) and (b). The break-up of schools 
being run in Delhi by Delhi Administration, 
Municipal Corporation of Delhi and New 
Delhi Municipal CommittH and the total 
outlay approved for th• currant f inandalyear 
for the schools under them are as shown 
below: 

Financial outlay 

3 

227 Rs. 36. 75 crore1 

169 

532 

-1626 Rs.99.38 crores 

2. Nos. of schools having Nursery classes. - 775 

3 . New 0./hi Municipal Committee 

1. Primary and Pre-primary schools 68 Rs. 14.00 crores 

2. Middle schools 9 

3. Secondary and senior secondary schools 14 

,. Navyug school& 5 
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I want a statement from the Govern-
ment about whether they have contacted the 
Afghan Government or not. I also want the 
Government to see how the operation will be 
there in future so that these people are not in 
a situation to create trouble in our land. 

SHRI BASUDEB ACHARIA (Bankura): 
Sir. loco-running staff of the Indian Railway·s 
are holding a dharna today. They are de-
manding the reinstatement of about 1,000 
loco-runing staff who were dismissed in 1981 
for part1c1pating in a strike. The strike was 
forced upon them. There was an agreement 
with the All-India Loco-Running Staff Asso-
c1at1on in the year 1973. The agreement was 
to reduce the working hours of the running 
staff from 20 or 18 hours to 1 o hours. There 
was an agreement in the year 1973 and a 
statement was made m this very House by 
the then Railway Minister, Mr. Laht Narain 
Mishra. But that agreement was not imple-
mented They had to wait for eight years . But 
when this agreement was not implemented, 
they had to go on strike. Then, they were 
attacked. They were dismissed. 

We demand that the loco-running staff, 
who were dismissed in January, 1981. should 
be reinstated. They should be taken back 
into service. 

The Central Administrative Tribunal, 
Calcutta have also given a judgment in their 
favour. In spite of that judgment, they were 
not taken back into the service. 

I demand that all the dismissed loco-
running staff should be taken back into serv-
ice without further delay. 

SHRI JANAROHANA POOJARY: I hav• 
given a calling attention and also a notice for 
zero.hour. 

MR. SPEAKER: Why are yoo wasting 
the time. Mr. Poojary? 

SHRI JANAROHANA POOJARY: No, 
Sir. There is communal tension prevaHing in 
the country in view of the 'shilanays'for the 
Raj Temple in Ayodhya. Now, we went lo 
know from the Government what is the latest 
position. Has the Government taken all the 
measures to prevent any untoward incident 
there? Government should make a state-
ment in the House. The whole nation is 
concerned about it.I feel. here the Central 
Government is sleeping over the matter. But 
if at all they are serious, when there is an 
attempt for the 'shilanyas' in that area it is for 
the Government to come up in this House 
and make a statement The Home Minister 
can make a statement today. 

MR. SPEAKER: Mr. Lokanath Ch-
oudhary. ( Interruptions) 

MR. SPEAKER: I have already called 
Loknath Choudhry. · 

SHRI LOK ANA TH CHOUDHURY 
(Jagatsinghpur): Sir. it has come out that the 
Prime Minister had written a letter to all the 
Chief Ministers that the Centre is aware that 
certain foreign forces from foreign countries 
are taking the country to the communal brink 
through their a bettors here. In that case, the 
House has every right to know, when the 
Prime Minister feels like this. as to who are 
these abettors. It is being reported that there 
is an attempt from ev·ery side to create 
communal te.nsion everywhere. At this stage, 
the House should consider the matter and 
identify those forces whom the Prime Minis-
ter has said as they are acting as abettors to 
foreign powers to create communal ten~n 
in our country. These forces should be 
brought to the notice of the House. The 
procommunal forces should be isolated from 
the rest of the secular forces. In view of the 
prevaifing conditions in the country. it Is not 
the responsibility of the Prtme Minister alone 
but ii is the responsibility of the whole House 
also. The foreign powers are trying to desta-
bilise our country. The abettors should be 
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management by utUlaation of aur1ace and 
ground water resources. The total area 
approximately irrtgated by the end of the 
Seventh Plan Is 79 mltlion hec:tares and the 
foodgraina output expected was 173 million 
tonnes by the end of 1989. The Water Re-
sources Ministry has brought out a number 
of publications which give us the details of 
the various sources of water and the irriga-
tion development that has taken place. It is 
estimated that by the year 2000 A.O. the 
population may increase to 900 million and 
about 240 million tonnes of foodgrains would 
be required. But we must plan to produce at 
least 3bO million tonnes of foodgrains giving 
room to various exigencies that are likely to 
take place. For this it is very imperative that 
we ensure a faster and quicker pace of 
development and also complete various on-
going projects at the minimum cost possible 
without any escalation. I would also like to 
suggest that 1t is high time 'that we keep in 
mind the ecological and environmental per-
spective because many a time these proj-
ects have brought devastation to the ecol-
ogy, without losing the perspective of the 
humanitarian aspects and the needs and 
aspirations of the people. 

The National Water Resources Council 
has unanimously adopted a National Water 
Policy in which it has recognised the fact that 
water resources being finite, it is not possible 
to extend irrigation to all crop areas by con-
ventional means. It has dealt and recog-
nised various aspects of water management 
and the need for transfer of surplus water 
from such ar:eas to water shortage areas. It 
has also given priority to drinking water, 
irrigation, hydro-electric power, navigation 
and industrial and other uses. A feasibility 
report submitted by the National Water 
Development Agency has submitted that 
there are 17 water transfer links that are 
required to provide water from water surplus 
areas to water shortage areas. These 
schemes are to be implemented after ap-
proval of the concerned States. I would like 
to suggest to the Central Government to 
pursue this matter and get necessary clear-

ance to see that the IChemea are Imple-
mented as quickly as possible. 

I would also like to say something about 
the hydro-alectric power. Hydro-electric 
power· 1s the most cheapest and most reli-
able source of conventional energy genera-
tion. It is also the best source of -energy 
because it coats very less to operate and 
maintain. So far onry 30% of ·the hydro-
powar potential has been utilised. It s most 
essential and desirabte to help In augmenta-
tion of hydro-electric power so that acute 
power crisis that the country in facing is met 
by additional hydro-electric power. There 
are possibilities ·of utilising and augmenting 
hydro-electric power ~specially by the use of 
gravitational force by designing and envis-
aging as 'run of the river' scheme so that 
hydro power can be harnessed and utilised. 

Water management is very essential in 
a country like ours where there is perpetual 
drought in certain areas and perpetual floods 
in certain other areas which are creating a 
great deal of havoc. So centrally sponsored 
schemes such as command area develop· 
ment programme is a very laudable scheme 
for expeditious farm development works. 
About 131 projects with cultivable command 
area of 18.5 million hectares are under way. 
The scheme envisaged construction of field 
channels , land levelling, shaping and con-
struction of field drains and adoption of 
Warabandi practice in command areas 
besides training farmers in irrigation and 
water management and the use of sprinklers 
and drip irrigation systems to economise on 
the use of water. For prevention of losses in 
the distribution system, lining of various 
canals has been· recommended with the 
assistance of the Central and State Govern-
ments. I would urge that more attention 
should be paid to this Command Area Devel· 
opment Programme. There have bean four 
Working Groups that have been set up. 
which ti ave formulated four schemes for 
batter flood control and management, 
namely, Working Group on Major and Me-
dium Irrigation; Wori<lng Group on Mini lrri· 
gation Projects: Working Group on Com-
mand Area Oavetopment Programme; and 
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Working Group on Flood Management. 

The Working Group on Major and 
Medium Irrigation has suggested speedy 
completion of on-going projects, setting up 
of river t;>asin authorities, scientific observa-
tion of losses due to seepages, due to lined 
and un-lined canals, evaluation of different 
types of lining, desilting of river base reser-
voirs, dams and tanks and prevention of 
sedimentation and adoption of. Waraband 
System of rotational water supply to propa-
gate economic use of water. 

The Minor Working Group has suggested 
massive construction of tube-wells, shallow-
wetls and bore-wells, construction of new 
tanks and allocation of 2 per cent cost of 
minor irrigation to be set apart for science 
and technology, pipe lrne distribution system 
and lift irrigation system. 

The CAD Working Group has recom-
mended the construction of field canals for 
an outlet of 5 hectares of land with the 
necessary central assista·nce and central 
subsidy and proper dev&lopment of Com-
mand Area Developmflnt Projects . 

The Flood Management Group has 
suggested divening of flood waters from 
di1terent areas and storing them by increas-
ing the capacity of canals, by modifying the 
susceptibility of f food damages by keeping 
people and development out of such areas,. 
reduction of burden of losses through insur-
ance, flood assistance and by forecasting. It 
is envisaged creation of an addrtional irri-
gated potential of about 19 million hectares. 
The Government has invested Rs. 2494 
crores and the cumulative area benef itted is 
13.64 hectares. The outlay recommended in. 
the 7th Plan was Rs. 3148 crores, but only 
Rs. 947.93 crores could be allocated, due to 
severe financial crunch. Some factors that 
are responsible for damages caused by 
floods are (1) increase in encroachment of 
flood prone areas due to population increase 
and development activity: (2) Ad hocism 
approach by States to tackle this problem; 
(3) non. -implementation of the Rashtriya Bar 
Aayog Report on flood plane zoning: and (iv) 

massive desecration, deforestation and soil 
erosion and frequent damages to flood 
managemer,t works due to lack of mainte-
nance by States, inadequate funding etc. h 
has been realised that physical measures 
for control do not provide a complete solution 
forthe problems of flood management. Stress 
has been laid on Flood Plain Zoning, Flood 
Forecasting and Flood Proofing measure~. 
Further, there are possibilities of transfer of 
surplus waters from flood-prone areas to 
perpetually drought-prone areas by pipe-
lines through canals by use of modem sci-
ence and technology. This trend can be 
reversed further, provided various States 
take expeditious action in enacting suitable 
legislations that have been recommended. I 
have already said that science and technol-
ogy have to be utilised to find solutions, such 
as, diversion of flood waters to drought-
prone areas by link canals through under, 
ground pipes, through watersheds which 
can store exress flood waters so that they 
can be utilised at a I ater date. 

Adequate funds are required and have 
to be allocated to finance water resources so 
that a better water resource management 
can be achieved. -

Massive afforestation programme has 
to be undertaken so that the g-round water 
table does not decreaso, and to also check 
environmental and ecological i~balances 
that are likely to take place due to various 
irrigationa·I projects. It is high time that we 
loo-k into the fact that scien~e and technology 
should help in improving the quality of life at 
as low a co.st as possible . Otherwise, the use 
of Science and technology would really have 
no meaning... ( lnte"uptions) 

MR. CHAIRMAN: You have another 
three or four minutes. 

SHRI SRIKANTA DATIA NARA-
SIMHAAAJAWADIYAR: Yes,Sir. lnowturn 
my attention to the various on-going and 
pending projects of irrigation and hydro power 
proiects that are in Karnataka. Karnataka 
has been described as a priceless and 
beautiful gift of indulgent nature1o our State. 
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associations. The country is facing a lot of 
problerm and the oil sector is very vital. a 
crucial sector. If they disrupt oil supply the 
economy is going to be disrupted. We have 
told them of their-responsibilijy . In spite of it, 
they have taken this extreme step. 

Never in the history of India-please 
remember Sir-that officers· associations 
have resorted to strike. This is the first time:. 
If eel it is the utter lack of responsibility on the 
part of the officers. I am not will ing to use 
strong terms: but I have to. We have done 
everything in our power to reach an under-
standing with them; but they have closed the 
options and we had no alternative but to take 
steps in this regard because we think the 
network of supplies and the interest of the 
general public are more important than the 
fnterest of those people who are strik ing. 

I hope and trust that they will reconsider 
their decision even now and withdraw the 
strike. 

13.21 hrs. 

DEMANDS FOR GRANTS (GENERAL) 
1990·91 

Ministry of Water Re90urces 
and 

Ministry of Agricutture-Contd. 

Translation] 

SHRI GOVINDBHAI KANJIBHA1 
SHEKHADA: Mr. Chairman. Sir. I was refer-
ring to Sardar Sarovar and Narr.iada Proj-
ects t would like to ask from the people and 
the environmentalists who are opposing 
these projects as to whether they are aware 
that Gujarat hat; been facing drought tor the 
last three years and 

[English) 

whether they ever remained in forests and 
whether they have studied the behaviour 

and the lffe of the flora and fauna. 

[ Translation] 

Are they aware of the difficulties being faced 
by the farmers due to this drought? The 
farmers and the people of the cj\ies could not 
get water even fortaking bath for 8 to 1 O days 
at a stretch due to shortage of water. In 
Rajkot andJamnagarcitiesof Gujarat, short-
age of water was met by bringing water by 
trains in 1977-78 and for this Gu"jarat Gov-
ernment had to spend Rs. 4.10 crores. 
Therefore, I humbly request that projects in 
drought prone areas should not be opposed. 
Idea of Sardar Sarovar and Narmada Proj-
ects were mooted by Sardar Patel. It was the 
dreams of Bhai Kaka. They should be imple-
mented expeditiously. 

Mr. Chairman, Sir, there is no shortage 
of water in our country but this difficulty ·is 
being faced because of improper planning in 
respect of water management. Our country 
is an agriculture oriented. Our agricultural 
production was 5.3 crore tonnes at the time 
of independence and now it has reached 18 
crore tonnes. A lot of research was done by 
our scientists in this regard and our farmers 
adopted them. As a result thereof. our food 
production increased. 

[English] 

We can increase our agricultural production 
three times. 

[ T ranslationJ 

But today we are not able to increase our 
production because of shortage of water. 
For this, I blame the Government and allege 
that proper planning was not done for the 
economicprogressofthecountry. Mr. Chair-
man, Sir, example of Israel is before us and 
we should take clue from it. I want to tell you 
about tsrael. 

[English) 

They are harwst.ing and collecting on each 
and every drop of rain. They are also digging 
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of ll"dia. In my constituency, every year, in 
the sea coast hundreds of acres of land is 
being eroded. In Edrumundi area of 
Krithuvendu Mandal, hundreds of acres of 
land is being eroded, each acre costing 
about a lakh of rupees which used to give 
good dividends to the farmers. The poor 
farmers are not in a position to help them-
selves and they are requesting the Govern-
ment of India, every year. for the help. 

last time. the hon. Minister gave me a 
reply by saying that they are sending a team 
to assess the damage and how to rectify it. 
So far, it has not been sent . I would request 
the hon. Minister to immediately send a team 
and arrest that erosion by finding out proper 
solution immediately so that the problem can 
be solved. 

With these few words, I would request 
the hon. Minister not to say in future, "due t,o 
lack of resources. they are not able to do 
anything." Without telling that. you see to it 
how best with the existing resources. you 
can find out innovative methods. by utilising 
the farmers and if necessary, by involving 
the private sector or by going in for more 
minor irrigation pro1ec.1s you can solve the 
problem. - · 

SHRI PRATAP SINGH (Banka): Mr. 
Chairman. I would like to draw the attention 
of the hon. Mini5.ter to water resources 
mani:igement and request him that special 
care should be taken with regard to areas 
which are drought prone areas and flood 
prone area. They do require special care and 
attention. which we find is lacking when we 
try to bring matters to the attention of our 
local government in my State. Perhaps same 
is the position in other States also. 

I represent a constituency which is a 
drought prone area. There is a·Ponasi Proj-
~ct awaiting completion in Oeoghar District. 
A large number of people have been dis-
placed on account of it. Approximately 690 
families are involved in it. There was an 
undertaking given by the Government at that 

time that they would be resettled elsewhere; 
they would be compensated in accordance 
with their losses; further more, they were 
given an assurance that a job would be 
provided to at least one member from each 
family. I regret to draw your attention to the 
fact that to this day not more than 1 O per cent 
of them have been provided such kind of 
facilities, according to the promises made. 
The project itself is held up at the moment 
because funds have not been released to 
the Poriasi Project. I will request the tiori. 
Minister to pay special attention to this proj-
ect. First and foremost. special care should 
be taken in regard to those people who have 
been moved away from their houses. There-
after, I would request him to see that this 
Project is not delayed any further because of 
lack of funds. h is imperative that the work is 
completed as early as possible, because it is 
well · understood the longer it will take the 
more it is going to cost the exchequer. 

Similarly, there are two other projects 
awaiting funds in my constituency (Banka) . 
In Banka, we have projects called Odniand 
Bilasi. They are awaiting attention and care 
from the Government. I would like to mention 
here that, in drought prone areas. ycu can-
not just treat them casually. You should ask 
the MPs from those areas to discuss this 
matter in gr~at deal with. you. Then you 
should also request the Cliief Ministers to 
give their due attention to these areas. This 
is a crying need in our areas, quite apart from 
three ·prolects which I have mentioned. 

There are a large number of tubewells 
which were sunk in that area. Pumps were 
provided. Very few of them are operating 
today. Funds are required to set them right. 
There are many areas where further work of 
this nature is required to be completed to 
meet the requirements of the farmers from 
those areas. So. I would request the hon. 
Minister to pay very special attention to areas 
which are drought prone and floods prone. 
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